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Adv. :
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iOrder of The TribunalNotes of The Registiy
i

Heard Id. counsel for both sides.

2. Ld. counsel for the applicant in M.A submits that the orders of the 
Tribunal have been complied with.

3. Since the directions have been complied with, M.A for extension of 
time has become infructuous and is disposed^of as infmctuous.

4. The applicant is at liberty to agitate.afresh, if further aggrieved.

5. Instructions/memo dated 28.02.2021 produced by Id. counsel Mr. R. 
D. Roy, is taken on record. !
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